
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 181 of 2023 (SZ)

In the matter of:
Tribunal on its own motion SUO MOTU
Based on the news item published in “The News
Indian Express dated 12.02.2021. titled
“At least 19 dead in Virudhunagar
firecracker factory blast, more than 30 injured”.

And
Union of India,
MoEF & CC, New Delhi and Others …Respondent(s)

INDEX
REPORT FILED BY THE DISTRICT COLLECTOR,

VIRUDHUNAGAR – 2ND RESPONDENT
S. No. Date Description Page No.
1. 11.12.2024 Report filed by The District Collector,

Virudhunagar – 2nd Respondent
1 – 11

(Note: The page numbers are at the top center of every page)

Through
Dr. D. Shanmuganathan

Standing Counsel for Government of Tamil Nadu
National Green Tribunal
Southern Zone, Chennai

Date: 30.05.2025



1



2



3



4



5



6



7



8



9



10



11


